| TEM NO. 302 COURT NO. 9 SECTI ON XVI |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Part - heard:

ClVIL APPEAL NO. 2066 OF 2006

M'S. SBHOBI KA ATTI RE Appel | ant (s)

VERSUS

NEW | NDI A ASSURANCE CO. LTD. & ANR Respondent (s)

(Wth appln.for exenption fromfiling O T.,taking additional docunent

on record and pernmission to file counter affidavit)

Dat e: 25/08/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN
HON BLE MR JUSTI CE ALTAMAS KABI R
For Appell ant(s) M.S. Dorairaj, Adv.

M. V. Rammsubramani an, Adv.
M. Arvind, Adv.

M. V. Bal achandr an, Adv.

For Respondent (s) M. Pranab Kumar Mil i ck, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

After heari ng | ear ned counsel for both the
at

parties



consi derabl e length, the Court reserved its verdict.

[ Usha Bhardwaj ] [ Phool an WAti Arora]

Court Master Court Master



